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                                           DATE OF HEARING/DECISION: 27.05.2022 

                                   
 MISCELLANEOUS ORDER No. 50262 / 2022 
    
P.V. SUBBA RAO 
 
 This application for early hearing is filed by the appellant 

seeking out of turn hearing of the appeal.  Learned Authorized 

Representative supports the application.  Accordingly, the 

application is allowed.   

2. List the appeal for final disposal on 18.08.2022.                                                                                                   

 
[Dictated and pronounced in the open Court] 
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